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RT3, 1356/(3T).—Fs 17 FLHTL, TSI TISTHTT AT T 1956 (1956 FT 48) (FSr& Ta¥ T8 TATq
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AT TS o o1 a7 s srafera g e |@fer avid $i= sreet & &3 @ 2, UHT i 1 oS wee
o ST ST T B0 el 2 |
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AT TR T FHAT |

Y ST AT T IR, &l forfed &9 § weqa it ST o a6 396 AT SATerhiard
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S TR st it gAaTs F TATq a°qT UHT ST = 7 F T, AR A of, o Ferw arfermT sraea
THA, AT GIT IT AT STTIIT T ST Y FHIT AT STATHATT FHT AT |

IF At &t &m=T 39 A IT-LTT (2) 3 el Tew wriesRTy g o war s ot saer sifaw
g |
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TH ATAAT o AT ST ATAT I F LT AT A= AL TAH TR & I FATAT | 3TAH
3T IAHT Raeg AThAT gIT Mo 6T ST aehat & |

AL
TISTEAT TS o HAAT o & THT ot 23 & fhdfy. 0 & .41, 14 F o seie i St &t <=
TRT reraT SX=AT |fgd S & "wierm e |

ST HT ATH: TS STt &7 AT wAT

EALCY I H&AT S FT THT I i wpha I FT AR I FT R

s (FAT ThTE) (FFT)

1 2 3 4 5 6
TS AT ATH: FAT
i T ATH; FAAT
1 2306 IGEil EEEN! 0.0262 (%I 0.0262
2 2326/1 IREI 17 2 0.0323 (Z#27¥) 0.0323
3 2326/2 IREI 17 2 0.1053 (Z#7¥) 0.1053
4 2327/2 IBELl T AT 0.0378 (%47 0.0378
5 2332/1 IBELl EEEN 0.0273 (%47 0.0273
6 2332/2 fasft EEE 0.1074 (FF47 ) 0.1074
7 2332/3 fasft EEE 0.0974 (FF47 ) 0.0974
8 2333/1 IBEL EEEN 0.0494 (ZFTY) 0.0494
9 2333/2 fasfy EEEW 0.0576 (34277 ) 0.0576
10 2347/1 TR T IRTE (3 faamm) 0.7427 (3477 0.7427
11 3139 i AT 1 0.064 (FF77 ) 0.064
12 3140 IBEL T 1 0.1345 (%) 0.1345
13 3198 GREARAS =T (F=TE farem) 0.0126 (FFT) 0.0126
14 3199 TR =mer 2 (= fam) 0.0181 (FF47) 0.0181
15 3371/1 IREl EEE 0.6001 (FFT7 ) 0.6001
16 3371/2 IBEL EEEN! 0.1051 (%Y 0.1051
17 6699 RECaRA) et T (a9 f&aem) 0.002 (¥ 0.002
18 8814/1 IREl FTTHT 2 0.1048 (Z#77) 0.1048
19 8814/2 IREl FTTHT 2 0.2188 (3#7¥) 0.2188
Total 25434

[®T. . RW/JAI/RJ/CE-RO/NH-1 2012/2025/02/3A]
g IfiET, fAgerw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1356(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building Karauli Bypass (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and
operation of National Highway 23 in the stretch of land from Km. 0 to Km. 14 in the district of KARAULI in the state
of RAJASTHAN, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, in writing and shall set out the grounds thereof
and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a legal
practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling National Highway 23 in the
stretch of land from Km. 0 to Km. 14 in the district of KARAULI in the state of RAJASTHAN.

State: RAJASTHAN District: KARAULI
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit)|| (in Hectares)
1 2 3 4 5 6

Taluk: Karauli

Village: Karauli

1 2306 Private BANJAD 1 0.0262 (Hectare ) 0.0262
2 2326/1 Private TEER 2 0.0323 (Hectare ) 0.0323
3 2326/2 Private TEER 2 0.1053 (Hectare ) 0.1053
4 2327/2 Private GE.MU.NALA 0.0378 (Hectare ) 0.0378
5 2332/1 Private BANJAD 2 0.0273 (Hectare ) 0.0273
6 2332/2 Private BANJAD 2 0.1074 (Hectare ) 0.1074
7 2332/3 Private BANJAD 2 0.0974 (Hectare ) 0.0974
8 2333/1 Private BANJAD 2 0.0494 (Hectare ) 0.0494
9 2333/2 Private BANJAD 2 0.0576 (Hectare ) 0.0576
10 2347/1 Government SFB]\IQIXCI:)A HAD (VAN 0.7427 (Hectare ) 0.7427
11 3139 Private BARANI 1 0.064 (Hectare ) 0.064
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12 3140 Private BARANI 1 0.1345 (Hectare ) 0.1345
CHAH (SINCHAI

13 3198 Government VIBHAG) 0.0126 (Hectare ) 0.0126
CHAHI 2 (SINCHAI

14 3199 Government VIBHAG) 0.0181 (Hectare ) 0.0181

15 3371/1 Private BANJAD 1 0.6001 (Hectare ) 0.6001

16 337172 Private BANJAD 1 0.1051 (Hectare ) 0.1051
CHAHI A (VAN

17 6699 Government VIBHAG) 0.002 (Hectare ) 0.002

18 8814/1 Private BARANI 2 0.1048 (Hectare ) 0.1048

19 8814/2 Private BARANI 2 0.2188 (Hectare ) 0.2188

Total 2.5434

[F. No. RW/JAI/RJ/CE-RO/NH-12012/2025/02/3A]
SHAIKH AMINKHAN, Director
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